
NATIONAI COMPANY LAW TRIBUNAL
NEW DELHI BENCH

NEW DEIHI

CORAM:

PRESENT: SH, R. VARDHARA'AN
HON'BLE MEMBER (J)

c, P. NO. 140(ND)16

SII. M.K. HAN]URA
HON'ALE MEMBER (J)

ATTENDANCE.CUM-ORDER SHEET OF THE HEARII'{G OF NEW DELHI BENCH OF
TIIE NATIONAL COMPANY LAW TRTBUNA! ON 20.10.2016

NAME OF THE COMPANY: !t/s. Sanjeev Mittat & Anr. V/s. pt/s. Shrbham Ro ng N1i[s pvt.
Ltd. & ors.

SECT1ON OF THE COMPANTES ACT:397l39a
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M€mber (Judi.ial)


